
APRIL 20. 1981 ••• 
• • jhabua, Dhar, Betul, Sidhi, Nandi., Sargqja, Butar • 

• Nasik, Ahmed_n!,-If'!" Pune, Satara, SBlLtli, ~ola r  
Ratnagiri, M.eJghat (Amravati Dutt.), SiroDcha 
(Chandr:apur Distt.) Hill and Tribal Area. of Vidar-
bha regIon. 

MaDipur • Manipur North, Wanipur West, Manipur o t~ 
Manipur Central, Manipur East. 

~ M1Ighalaya • United K. & J. Hills, Caro Hills. 

. Uttar Pradesh • • Mirzapur, Allahabad, Banda, Jalaun, Hamirpur, 
Dehradun, Nainital, Uttar Kashi, Chaa&oli, Pithora .. 
garh, Almora, Pauri Garhwal, Tchri Garhwal, 
Azamgarh, Gorakhpur, Basti, Ghazipur, Balia, Dea-
ria, Lakhimpur (Kheri). 

Nagaland 

West Bengal 

• Kohima, Mokokochug, Tuensang. 

• Purulia, Bankura, Midnapur, Darjeeling, Hoogli, 
MUl'midabad, Burdwan, Jalpaiguri, Siliguri, Nadia. 

Tripura . • West Tripura, South Tripura and North Tripura. 

.AeeommodatlOD for the Partlcipaats of 
AsiaD Games, 1982 

7976. DR. KRUPASINDHU BROI: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) the steps taken by Government 
to provide accommodation to the parU. 
.pants of coming Asian Games; 

(b) how many contracts have been 
given by Government to private parties 
to construct hotels for providing accom-
aodation to the participants of games 
and the details thereof; 

(c) whether Government have also 
constructed some residential quarters 
:lor the Asiad; aDd 

(d) if so, the details thereof? 

THE MINISTER OF PARLIAMEN· 
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHlSHMA NARAlN 
SINGH): (a) to (d). About'lOO resi-
dential flats are being constructed by 
the DDA at the Asian a.mes Village, 
Sri Fort, New Delhl to accommodate 
.. partic:ipanta ill the Asian Games. 
There is 1lO proposal to accommodate 

---...- ... 
the participants in hotels to be COil-
structed by private parties/public sec-
tor undertakings. 

ADQ&ment of SUlar to NalaJaad 

7977. SHRI CHINGWANG KONYAK: 
Wlll the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the central GovemmeDt 
had allotted sugar to N agaland state 
for the months of November and De-
cember, 1980; 

(b) if so, whether the Government of 
Nagaland lifted the same; and 

(c) names of sugar mills from which 
the same has been supplied? 

THE MINISTER OF STATE IN THE 
MINISTRY 01' AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI R. 
V. SWAMINATHAN): (a) to (c). J'or 
each of 1be months of November aDd 
December, 1980, Naga1and State wasal-
lotted levy sugar quota of 349.8 tonnes. 
The said quota was lifted by Nagaland 
Goverm!lent in full from the concerned 
factories 1.e. 349.8 tonnes for Novezn. 
ber, 1980 were lifted from Balrampur 
factory and 349.8 tonnes allotted for 
December, 1980 were lifted from the 
local Dimapur Jactory ill tbe State. 




